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RAJYA SABHA

Wednesday, the 9th June, 1971 /the 1911
Jyawstha, 1893 (Saka)

‘The Houst met at cleven of the dock, Mr.
CHAIRMAN 1 the CILAIR.

ORAL ANSWERS TO QULSTIONS

PRODUCIION OF  AMMONIA

*352, SHRI M. K. MOHTA: Will the Min-
ister of PEFROLEUM AND CHEMICALS/

a -
gdfemm Wi @R HAdt bepleased w0
state:

(a) whether it is a fact that an oflicial dele-
gation from Tehran rccently visited India to
have talks with Government of India tor a
jomt venture for the production of ammonia;
and

(by it su, the outcome thereot?

THE DEPUTY MINISTER IN THE MIN-
[STRY OF PETROLEUM AND CHEMI-
CALS/ GEtfaam st TamEw daes |§ 99-
"l (SHRI DALBIR SINGH): (a) and (D)
No ofhaal delegation from Tehian visited
India recently for thc purpose mentioned.
The Governments ol Ian and  India  had
agreed to study the possibility of setting up
4 jomnt ventute jn Iran for the production
ol ammonia. A report has also bcen pic-
pated m this connection by a joint working
group. 'L'he report is sull under examination
ot’ the two Governments.

SHRI M. K. MOHTA: May I ask the
hon’ble Minister whether it is not a fact that
the country’s fertiliser manulacturing effort
has been sexiously jeopardised duc to shortage
of ammonia so much so that a shoittall of
2! million tonnes of mitiogen is likelv to arwse
bﬂ’ 1973-747 In view of this, how long does
the Government thunk i1t will take them to
come to an agreement with the Iranian Gov-
crnment for the production of ammonia in a
joint venture in Iran?

Secondly, Sir, may I ask whether any al-
ternative sources of ammonia have been cx-
plored by the Government in case this joint
venture proposal does not frucufy and, if so,
what are the details of the total requirement
ot ammonia and the tota) estimated availabi-
litv by the end of the Fourth Plan and the
Government’s further cftorts to increase the
availability of ammonia®

SHRI PRAKASH CHAND B. SETHI: Sir,
as far as this joint venture with Iran is con-
cerned we had two alternative proposals from
them. Both aie being cxamined and, as a
matter of fact, there is difference of opinion
on certain matters with regard to the capacity
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ot the plant, with 1egard to the utilisation of
the cquipment which India can manufactute
mndigenously. And, therctore, it is taking a
long time. But as far as the requircment of
ammonia is concerned, Sit, we are trying to
enter into ncgotiation both for Trombay ex-
pansion and Trombay current production of
fertilisers. I do not fear that much shortage of
nitiogenous tertilisers 1 1973-74, as the hon.
Mecmber has pointed out, Actually we aie
hoping that by 1975-76, as tar as nitrogen-
ous and phosphatic fertiliser js concerned, we
shall be self-sufficient.

SHRI M. K. MOHTA: "1he hon. Minster
has not given any figuies about the total esti-
mated demand of ammona in the country for
the production ot fertilisers and the total
foresecable supplies and the Government’s
cfforts to augment the supply. What are the
actual figures? How much would be the short-
fall, if any, and how would vou meet that?
My sccond question 15 whether the propused
fertiliser plant at Mithapur sponsored by
the Tatas 1s dependent on imported liquid
ammonia and, if so, what are the sources of
supply that have been approved by the
Government in this regard, and how long
will this project take to fructify?

SHRI PRAKASH CHAND B. SETHI: 1
am sorty I do not have the requisite figures
with regard to the total availability of am-
monia. { would certainly collect and place
them on the Table of the House. As far as
the feedstolk for the Mithapur plant is con-
canerd, that is yet to be decided and nego-
tiated.

SHRI A. G. KULKARNI: May I know,
Sur, whether it 1s a fact that the policy en-
unciated by the Government is an umbrella
blanket on the mmports of ammonia? It was
stated that they would encourage more pto-
duction of naphtha and naphthabased ferti-
liser units. Having once announced this
policv, may I know why the Government
are digging channels to dilute that policy?

Secondly, Sir, ammonia is a chemical in
very great demand in this country.

Feitihiser plants and many other industries
1equire ammonia. Instead of allowing Tatas
and Birlas to produce ammonia piecemeal,
witl 1t not be more profitable to produce an-
monia on a laige scale in the public sector
which can be supplied as feedstock to differ-
cnt units in the country?

SHRI PRAKASH CHAND B. SETHI: Sir,
as far as fertiliser plants based on imported
ammonia are concerned, the policy decision
that has been taken is that fertiliser plants
based on imported ammonia would not be
allowed except on merits and preferably in
the case ol public sector plants. We are
tollowing that policy except with 1cgard to a
couple of old proposals which are sl under
the examination of the Government. As far
as the question of basing fertiliser plants
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either on naphtha or on ammonia is con-
ccined, it is not as if we are too much sur-
plus in naphtha. Therefore, the entire ques-
tion ol feedstocks of fertiliser plants requires
a great deal of examination. That is why the
Government has decided that the two pro-
jeets at Talcher and Ramgundam will be coal-
based because we are surplus in coal. It is a
wider question which will have to be decided.
We arc not trying to dilute our policy with
regard o import of ammonia. With regard to
the suggestion of the hon. Member that Gov-
ernment should have a large ammonia-pro-
ducing plant, it is for that rcason that we
are having a dialogue with the Iranian Gov-
ernment to have a joint venture in Iran for
the production of ammonia.

st fagew awl AT qIEATY WAV S
qg qAA FT T2 FG fF g Iw H
g 9T F FE] A WA gH & R’
getfrar @ ffqey Araeawar osar g 7
TF q1T |

gad gaag §fF ag s fA A
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Wg F  WHiAAT A7 A qEIR A
garer & fF 3w § forqel deman< g 8,
S5 g9y & 9 g8 fAdgw & 9 ar
g f& &7 ol A Aigr St & 9T A
oL ¥ T & ag fHr aR am a8
2 AT H F9HE FI A qaT & GWA
g

SHR] ARJUN ARORA: May 1 know how
long these negotiations with Iran have gone
on? My impiession is that they began serious-
ly m 1968-69. Secondly, the Minster has ex-
pressed some amount of confidence about the
supply ot tertilisers. May I know if fertilisers
are stll imported to this country? 1f so, what
are the latest import figures—quantity as well
as moncy value— available with the Ministry?
Thirdly, does not the Minister realise that
ammomia s needed not only for fertili-
sers but also for the much-needed petro-
chemyuaal ndustizes in the country? And even
it he is able to meet all the 1equirements of
tertilisers  through imports and coal-based
fertiliser plants, doesn’t he proposc to ex-
pedite action on these negotiations in view of
the need for expansion of petro-chemical in-
dustties in the country?

SHRI PRAKASH CHAND B. SET1HI: The
honourable Member is right in saying that
these negotiations have been going on with
han since almost 1969. The first meeting was
held in Iran actually in the month of May,
1969. Then it was followed up by repeat
meetings in Delhi from 14th to 16th February
1970, and since then these negotiations have
been going on. As a matter of fact, as I have
said, there was difference of opinion in these
negotiations hoth with regard to the capacity
of the plant and with regard to the total pro-
duction and also with regard to the market-
ahilitv and the utibsation of the indigenous
capacity of India which we were in a position
to produce as far as equipment is concerned.
As [ar as we are concerned, we are trying to
expedite these negotiations so that we can
come to a conclusion either this way or that
way. I am not very sure how this conclusion
would finallv shape itself. As far as the re-
quirement of ammonia is concerned, I also
agree with the hon. Member that ammonia
is required not only for fertilizers, but also
for soda ash and for petro-chemical complex
and varions other things. The main thing is
even for the production of ammonia, raw
material has to be located and in that direc-
tion also the Geological Survey and the Mines
Ministry are doing their best to locate the
proper sources for the raw material, As far
as import of fertilizers is concerned, it is true
there are about Rs. 75 crores worth of im-
ports of fertilizers, and, as T have pointed out,
we are todav in short supplv with regard to all

the three types of fertilizers: nitrogen, phos-
phate and K,O.



